THE MINISTER OF CIVIL AVIATION (SHRI VAYALAR RAVI): (a) At present, the growth of

domestic passenger traffic is about 18%.

(b) The growth of civil aviation sector in the coming years inter-alia will depend upon on

GDP growth, foreign tourist arrivals and political situation in the country.

(c) to (&) Setting up of new airports/upgradation of airports is a continuous process
depending upon the traffic potential, demands from airline operators, commercial viability etc.
Airports Authority of India from time to time, takes initiative in this regard, keeping in view the above
factors, either with its own resources or with the participation of the concerned State Governments
through signing of Memorandum of Understanding (MoU) with them. Some private parties are also
being allowed to construct airports/airstrips in the country after the approval of Government of India.
As far as acquisition of plane or expansion of fleet of airlines is concerned, it depends upon the
airlines, as and when any application received from airline operator and if it is found complete as per

relevant Civil Aviation Requirement (CAR), Government grants its approval.
Begumpet airport campus
491.  SHRI NANDI YELLAIAH: Will the Minister of CIVIL AVIATION be pleased to states:

(a) the complete details of the progress made so far on the proposal of State Government
of Andhra Pradesh for setting up of Aviation University in the Begumpet Airport Campus which is to

be named after late Shri N.T. Rama Rao, the former Chief Minister of Andhra Pradesh;
(b) by when the said university is likely to start functioning; and
(c) salient features of the facilities proposed to be set up in this university 7

THE MINISTER OF CIVIL AVIATION (SHRI VAYALAR RAVI): (2) to (c) A concept note on
establishment of Aviation University at Begumpet, Hyderabad was submitted by State Government of
Andhra Pradesh to Government of India. The proposal was discussed in a meeting taken by
Secretary, Civil Aviation. In the meeting it was decided that the Government of Andhra Pradesh will

submit a Detailed Project Report (DPR) in this regard, which is yet to be submitted.

73



